CENTRAL ADMINISTRATIVE TRIBUNA
BANGALDHE BEWNCH :

Second Floor,
Cemmercial Complex,
Indirenagar,
Sangalore~560 038,

Bated: 194 1993
APPLICATION NO(s). 5 39l . 7493,
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SUEIECT - Lorwarding of copjes of the Order passed by
the Centrsl Adminictretiva lribunal . Bzngslore Bench
Bangzlore, .

| Please find enclosed hersuith g copy of the ORDER/
SRS/ IRTER IN ORDER . pessed by . this.Tribunzl in the sbous said :
appiicatien(s) on _.,_:'2:.,.:“,?.;_%.:3..., _ ’
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH : BANGALORE

DATED THIS THE SECOND DAY OF JULY 1993
Pfesent:
Hon'ble Mr. Justice P.K. Shyasasandar ... Vice Chairmanl
Hoa'ble »r. V. Ranakrishnan .... Me.aber [A) |

APPLICATION ND.594/93

K. Sathyanarayana,

Aged 41 years,

S/o K. Narayana,

Postal Assistant,

dead Post Office,

Rajajinagar,

Bangalore-560 010. _ ... Applicant

[Dr.M.S. Nagaraja ... Advocate]
v.

1. Seaior Superintendent of Post Offices,
Bangalore West Division,
rajajinagar, -
Bangalore-560 010.

2. Tae Director of Postal Services,
Bangalore Region,
Office of the Chief Post Master General,
Bangalore-560 001.

3. Tre Union of India
represented by Secretary
to Governaent,

Depart.iient of Cawaunication,
Dak Bhavan, New Delhi. ... Respondeats

Tnis application having coae up for adaission before this

Tribanal today, doa'ble vice Chairuan, .aade the following:
ORDER

After hnaving heard Dr.M.S. Nagaraja, learned counsel for
e applicaat, we find that evea today the representation .ade
is clieat sesking the very relief sought for in this applica-

is peading consideration by the respoadeats. It is but



proper that the respondeats dispose off the represeatation .ade

at Anaexure A-4 expeditiously but not later than three .nonths

fraa the date of this order. Let a copy of this order be seat

to  the respondents iarediately.

Sd-

application stands disposed off finally.
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Wwith these observatioas this




CENTRAL ADMINISTRATIVE TRIBUNAL
BANGRLDORE _BENCH ‘

Second Floor,
Commerciel Complex,
Indiranagar, _
Bangalore-~-560038,

Miscellaneous Application No.380/93 fhated: 8 OCT 1893
APPLICATION no(s) 994 of 1993. o

APPLICANTS: k, rayana -v/s. RESPONDENTS: Senior Superintendent of =~
K-Satyanarayana /s Post Offices,Bangalore and Others. -
TO (West Division). ,
' ,
1. -~ Sri.M.S.Padmarajaiah,
, ~ Central Govt.Stng.Counsel,
/ g High Court Building,
;o Bangalore-l.

2. The Chief Post Master General,
- Bangalore Region,Bangalore-l.

3. Dr.M.S.Nagaraja,Advocate,. . , ) ,
- No.ll,Second Floor,First Cross, L B

7 Sujatha Complex,Gandhinagar,

V i( ' Bangalore-9.

Subj=ct:- Forwarding of copies of the Order Easéed by
- - the Central Administrative lribunal.Banaalore

Please find enclosed herewith a copy of the
'ORDER/STAY/ INTER IM ORDER, passed by this Tribupal in the
above said application(s) on__ 05-10-93.
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2 MA 380/03

Office Notes

Orders of Tribunal

b " .
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‘ B 1
05.10,1993, . R

Com s Sy

Héard Shri MSP, Undef the circumstances
we extend the time granted for complying with

the directions pf*ﬂ}e.'[gipuna;l_ by.3 more months,

No further extensrio;..
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